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LA, 1702(H).— FealT TIH, TR TTAN ATATH 1956 (1956 FT 48) (B =9H THF TAT 3H
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SEET 5T % Toid 5 § T TR 326 % .91, 68.6 & f.#1.162.700 3% 178.400 7 f.#71.183.732 7%
F I-GUE % (AHTT (FTEHI0/TeT ooe? AIZd 2-A9/4-A7 T qATAT SA11S), STALEAT, Taeeld T TATAT o Al TSI
% foro ag s srafera g fSraeer wfer avie $i=r sreEt 7 o3 @ 8, UHT S &7 oSt F3 % of9+ srery it =
FATE |

Frs oY =afer, ST 36 W § Rdag 8, S arfearfaas it omer 397 67 3u-em2T (1) F Aefi= qa@ts e & for
Y o F ITANT 9T TSI § 7 ATALAAT & TH19H T ARG F THH (&7 F ATqe a1 srai=y Teve FT T |

Y TeF SRy HerH AT, STaTq dgHidars, HigaT &1 fofed &9 § yeqa i STuft i 398 396
ST SAfRfIT o STur s wreqw srtereTey, srafxyewdat @ st w9 § 77 ff f3fes T9Ee g g9 s v
ST T AT UHT SATTAIT T GAATS  THT TAT UHT ST ST HTeA o6 TAT, TS HI< af, o Teqm i’ sraeq®
THE, AT GIIT AT AT ST FT SATATT T TR AT SFTATATT FT AT |

I arterfeam i e 3 T IT-eTT (2) F e werw vt g Rt A wrE oft s sifam g

T ATAAAT % AT A AT I F T T T AT AT TITHE & I FATAT H ITAH g AT
ST Raas ARt g teqor o s aear 2 |
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AT
IAT T F oA ey & T aornt -326 F T, 68.6 & Y. 100.66 % forw srete i S ATeft w=AT

TR srorar §C==T qiga s &7 |@fem fFawr |
|TIW'°FI’T-I'I'H': IS || fSret 1 7T TeTa |
i TeT qIeAT HEAT S F1 THwR IR EITE CEEIER T ST T SRT
(RUBRESID) ()

Lt 2 L s L & | 5 | 6 |
|a1?g'=ﬁab'raw: HIEAT |
|1rrera~'raw: 3T AT |
|1 ||191 ||ﬁsﬁ ”mﬁ%?ﬂ || 0.132 (T )|| 0.0534197|
|2 ||192 ||ﬁsﬁ ”Q’lﬁ'a}ﬁr{ || 0.06 (T )|| 0.0242817|
|3 ||205 ||ﬁsﬁ ”Q’lﬁ'a}ﬁr{ || 0.023 (T )|| 0.009308|
la |l27 | [t I 0.087 (7 ) 0.0352084]
|5 ||54 ||ﬁsﬁ ||q1ﬁ-eh—wr< || 0.0477 (THT )|| 0.0193039|
B |l55 |Fsht [ | 0.048 (v )| 0.0194253|
7 |55 |Fsht [ | 0.0834 (7 )| 0.0337515]
8 |56 |Fsht [ | 0.055 (v )| 0.0222582|
lo |57 |Fsht [ | 0.04 (77 )| 0.016187|
|1ri'cra~'r:rm: NEEL |
|10 ||14 ||wr& ||:rrrrqv,ﬁm-< || 0.285 (T )|| 0.1153379|
|1ri%ra~'r:rm: YT W0 |
|11 ||68 ||ﬁsﬁ ”Q’lﬁamr{ || 0.076 (T )|| 0.0307568|
|12 ||7 ||wr& ||1zaﬁm-< || 0.062 (T )|| 0.025091 1|
|13 ||71 ||ﬁsﬁ ||1zaﬁm-< || 0.111 (qm)” o.o449211|
14 |72 |t ([t o | 0.129 (7 )| 0.0522056|
|15 ||73 ||W=Fr€r ||q1ﬁmr || 0.05 (TF% )|| 0.0202347|
|1ri'q'a»'r:rm: FEghAT |
16 |la |t |t e | 0.399 (v )| 0.1614731]
17 |le |t |t e | 0.036 (7% )| 0.014569)|
18 |le8 |t |t e | 0.219 (v )| 0.0886281]
|19 ||89 ||wr& ||:rrrrqvﬁmr || 0.088 (7T )|| 0.0356131|
|1Ti'q'EFI'FI'I'H': HigaT |
|20 ||1403/2459 ||ﬁsﬁ H%Fa%mw || 0.012 (7T )|| 0.0048563|
|21 ||351 ||ﬁsﬁ ||q1ﬁm-{ || 0.02 (T )|| 0.0080939|
|22 ||351/1222 ||ﬁsﬁ ||q1ﬁm-{ || 0.005 (T#T )|| 0.0020235|
|23 ||352/1223 ||ﬁsﬁ ||q1ﬁm-{ || 0.007 (T )|| 0.0028329|
|24 ||352/1384 ||ﬁsﬁ ||F|'I’er'4ﬁWT || 0.025 (T )|| 0.0101 174|
l25 352/1418 |IFsht o | 0.02 (77 )| 0.0080939)
26 352/1418 IBEll LOIETC RS 0.02 (T=%) 0.0080939
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27 352/1420 TR BESERES 0.0049 (T=% ) 0.001983
28 |l352/1488 | | | 0.012 (7 )| 0.0048563]
o |l352/1489 | |t I 0.025 (7 )| 0.0101174]
3o |l352/1609 |Fsht Rzt | 0.012 (v )| 0.0048563|
la1 |l35211770 |Fsht Rzt | 0.007 (% )| 0.0028329)
|2 |l352/1952 |Fsht Rzt | 0.005 (% )| 0.0020235|
|33 |l35212045 |Fsht |[mfrree | 0.005 (% )| 0.0020235|
|34 ||352/2063 ||ﬁsﬁ “Qdﬁ?ﬂ || 0.005 (X )|| 0.0020235|
|35 ||353 ||ﬂ'{ah‘r& ||m?rq;ﬁmt || 0.04 (T )|| 0.0161878|
|36 ||354 ||<-r<-c|rr& ||:rrrrqv,ﬁ-cm-< || 0.314 (T )|| o.127o741|
|37 ||355/1391 ||ﬁsﬁ ||1zaﬁ-u|m-< || 0.03 (T# )|| o.o1214os|
|38 ”355/1466 ||ﬁsﬁ ||%Fa%f®wr || 0.119 (7T )|| 0.0481586|
|39 ||355/1659 ||ﬁsﬁ ||:rrrrqv,ﬁ-cm-< || 0.007 (7T )|| 0.0028329|
l40 |l355/1749 | | | 0.037 (7w )| 0.0149737]
la1 |l356 [t ([t e || 0.124 (v ) | 0.0501821]
la2 |la57 |Fsht [ | 0.01 (77 ) 0.0040469)
la3 |l357/1463 |Fsht Rt | 0.012 (v )| 0.0048563|
la4 |l357/1479 | Rz | 0.01 ()| 0.0040469)|
la5 |la57/1538 |[Fsht oo | 0.01 (77 ) 0.0040469)
|46 ||357/1539 ||ﬁsﬁ ||1zaﬁm-< || 0.007 (T )|| 0.0028329|
|47 ||357/154o ||ﬁsﬁ ||1zaﬁm-< || 0.007 (T#T )|| 0.0028329|
|48 ”357/1676 ||ﬁsﬁ ||>dﬁ@f®wr || 0.007 (T#T )|| 0.0028329|
|49 ||357/1731 ||ﬁsﬁ ||>dﬁ@f®wr || 0.007 (T#T )|| 0.0028329|
|50 ||357/1787 ||ﬁsﬁ ||>dﬁ@f®wr || 0.015 (T )|| 0.0060704|
|51 ||357/1792 ||ﬁsﬁ ||>dﬁ@f®wr || 0.01 (W)” 0.0040469|
52 |l357/1893 | [t | 0.009 (7 )| 0.0036423]
53 |l357/1980 | |[frsfme | 0.049 (7w )| 0.01983|
l54 |la59 | |t e | 0.009 (7% )| 0.0036423|
l55 |la60 |t |t e | 0.007 (v )| 0.0028329)
ls6 |l361 |t |t e | 0.03 (77 )| 0.0121408|
l57 |l361 |t |t e | 0.002 (v )| 0.0008094]
|58 “362 ||ﬁsﬁ ||1zaﬁm-{ || 0.009 (T )|| 0.0036423|
|59 ”365 ||wr& ”:rrrrw,ﬁ'alﬁr( || 0.245 (7T )|| 0.0991501|
|60 ”367 ||wr& ||:r|'rr111ﬁ'alﬁr€ || 0.006 (7T )|| 0.0024282|
|61 ”368 ||ﬁsﬁ ||111ﬁ'c|ﬁr{ || 0.298 (T )|| 0.1205989|
|62 ”369 ||ﬁsﬁ ||111ﬁ'c|ﬁr{ || 0.003 (T )|| 0.0012141|
l63 370 |t |t | 0.076 (T )| 0.0307568|
64 371 T BIERVIETES 0.133 (T#% ) 0.0538244
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65 372 TR BIRALU TS 0.044 (T=T ) 0.0178066
l66 373 | o | 0.027 (7w )| 0.0109268|
l67 |l374 |IFsht [ | 0.247 (7% )| 0.0999595|
|68 ||374/2313 ||ﬁsﬁ ||q1ﬁm-( || 0.001 (T#7 )|| o.ooo4o47|
l69 |l374/2352 |Fsht |[mfree | 0.002 (v )| 0.0008094]
70 |la75 |Fsht |[mfrree | 0.057 (v )| 0.0230676|
71 |l77 [t |7t | 0.138 (7 ) 0.0558478|
= 1 v () |
|72 ||1 ||ﬂ'{ah‘r& ||m?rq;ﬁmt || 0.481 (T )|| 0.194658|
|73 ||13 ||ﬁsﬁ ||1zaﬁ-u|m-< || 0.862 (T )|| 0.3488466|
|74 ||14 ||<-r<-c|rr& ||:rrrrqv,ﬁ-cm-< || 1.392 (T )|| 0.5633347|
|75 ||2 ||<-r<-c|rr& ||:rrrrqv,ﬁ-cm-< || 12.16 (T )|| 4.921085|
|76 ||22 ||<-r<-c|rr& ||:rrrrqv,ﬁ-cm-< || 0.294 (T )|| 0.1 189802|
|77 ||250 ||Wr& ”?rrrrmﬁw || 1.776 (THT )|| 0.7187374|
78 |l255 |t |t || 0.579 (7 )| 0.2343181]
|79 ”256 ||ﬁsﬁ ||q1ﬁ-ch—wn || 0.119 (737 )|| 0.0481586|
l80 |l257 |Fsht [ | 1.084 (7 )| 0.4386888|
81 |l258 [ ([t | 0.271 (7 ) 0.1096722|
l82 |l263 | [ | 0.291 (7 )| 0.1177661]
|83 ||264 ||ﬁsﬁ ||1zaﬁm-< || 0.141 (qar{)“ 0.0570619|
|84 ||265 ||ﬁsﬁ ||1zaﬁm-< || 0.133 (T )|| 0.0538244|
|85 ||268 ||wr& ||:rrrrqv,ﬁm-< || 0.122 (T )|| o.o493727|
|86 ||269 ||wr& ||:rrrrqv,ﬁm-< || 0.159 (T )|| 0.0643464|
|87 ||3 ||wr& ||:rrrrqv,ﬁm-< || 0.1 (THT )|| 0.0404695|
|1ri%ra~'r:rm: LEE |
183 |l126 | [t | 0.083 (7 )| 0.0335896)
189 |l127 | |[frsfma | 0.088 (7 )| 0.0356131]
|90 ”128/480 ||1-?ﬁﬁ ||mﬁm? || 0.018 (737 )|| 0.0072845|
lo1 |l176 |t |t e | 0.013 (v )| 0.005261|
lo2 |l187 |IFht [ | 0.007 (v )| 0.0028329)
lo3 |l343 |t |t e | 0.17 (77 ) 0.0687981]
|94 ||479 ||ﬁsﬁ ||‘<'F§@f§ra?r || 0.066 (7T )|| 0.0267098|
|1Ti'q'EFI'FI'I'H': 1T T |
|95 ||113 ||Wr& ||:rrrrmﬁmr || 0.138 (7T )|| 0.0558478|
|96 ”168 ||Wr& ||:rrrrmﬁmr || 0.214 (7T )|| 0.0866046|
|97 ”169 ||Wr& ||:rrrrmﬁmr || 0.012 (T )|| 0.0048563|
|98 ||172 ||Wr& ||Frrrrmﬂw || 0.371 (7T )|| 0.1501416|
99 175 T BIERVIETES 0.247 (TFT ) 0.0999595
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100 176 AT Al T 0.093 (777 ) 0.0376366
lo1 231 |t ([t e | 0.048 (7 )| 0.0194253]
loz  |lea1 [t |t || 0.276 (7w ) | 0.1116957]
lios 232 [t |t | 0.277 (7 )| 0.1121004]
|1n"q'aa‘raw: fadwre |
lioa |4 | |t || 0.299 (v )| 0.1210036]
lios i3 |t |t || 0.43 (77 ) 0.1740186|
|106 ||4 ||ﬂ'{ah‘r& “H‘I’rﬂl’iﬁ?ﬁ? || 0.279 (T )|| 0.1 129098|
|107 ||4/778 ||ﬂ'{ah‘r& ||m?rq;ﬁmt || 0.119 (T )|| 0.0481586|
|108 ||4/8 ||ﬁsﬁ ||1zaﬁ-u|m-< || 0.04 (T# )|| 0.0161878|
|109 ||5 ||ﬁsﬁ ||1zaﬁ-u|m-< || 0.23 (T )|| 0.0930797|
|1 10 ||6 ||<-r<-c|rr& ||:rrrrqv,ﬁ-cm-< || 0.007 (T )|| 0.0028329|
|111 ||638 ||<-r<-c|rr& ||:rrrrqv,ﬁ-cm-< || 0.102 (T )|| 0.0412788|
112 |les [y |t e || 0.242 (7% )| 0.0979361]
113 |l69 [t ([t e || 0.14 (7 )| 0.0566572)
114 |leo [ ([t | 0.05 (7 )| 0.0202347|
s |7 |Fsht [ | 0.012 (v )| 0.0048563|
116 |ls [t ([t | 0.006 (7 )| 0.0024282|
117 |80 | |t e | 0.323 (v )| 0.1307163|
|1 18 ||so1 ||ﬁsﬁ ||1zaﬁm-< || 0.012 (T )|| 0.0048563|
|1 19 ”88/742 ||ﬁsﬁ ||1zaﬁm-< || 0.027 (7T )|| 0.0109268|
|120 ||91 ||ﬁsﬁ ||1zaﬁm-< || 0.13 (T )|| 0.0526103|
|121 ||91/826 ||ﬁsﬁ ||1zaﬁm-< || 0.127 (T )|| 0.0513962|
|1ri%ra~'r:rm: RISICIEL |
|122 ||443 ||ﬁsﬁ ||1zaﬁm-< || 0.033 (T )|| o.o133549|
123 |a4e [y |t e || 0.326 (7% )| 0.1319304]
124 |laa7 |t ([t e | 0.265 (7 )| 0.107244]
|1ri'era»'r:rm: AT |
s |l |t ([t | 0.218 (77 ) 0.0882234]
26 a0z |IFht [ | 0.04 (77 )| 0.0161873|
127 |lao3 | ([ | 0.039 (7 )| 0.0157831]
|128 ||405 ||ﬁsﬁ ||1zaﬁm-{ || 0.07 (TF )|| 0.0283286|
|129 ||406 ||ﬁsﬁ ||1zaﬁm-{ || 0.141 (W)” 0.0570619|
|130 ||4o7 ||ﬁsﬁ ||111ﬁ'c|ﬁr{ || 0.104 (T )|| 0.0420882|
|1Ti'q'EFI'FI'I'H': it I |
|131 ||91 ||wr& ||:r|'rr111ﬁ'alﬁr€ || 0.078 (7T )|| 0.0315662|
|132 ||95 ||Wr& ||Frrrr111ﬂw || 0.024 (7T )|| 0.0097127|
133 97 T BIERVIETES 0.148 (T%% ) 0.0598948
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T T AT JSY AT

l13a 155 | At | 0.004 (7 )| 0.0016188|
l3s |56 | At | 0.005 (7 )| 0.0020235]
lise |57 [t |t || 0.526 (77 )| 0.2128693]
lis7 1581201 |Fsht |[mfree | 0.016 (% )| 0.0064751]
|1n"q'aa‘raw: &Rl |
liss 136 |t |t e || 0.447 (v )| 0.1808984]
lisg  |1a7 |t |t e || 0.036 (T )| 0.014569)
|140 ||144 ||ﬂ'{ah‘r& “H‘I’rﬂl’iﬁ?ﬁ? || 0.031 (w)“ o.o125455|
141 145 |t At T 0.117 (7w )| 0.0473493|
a2 146 et At T 2474 (T )| 1.001214]
|143 ||151 ||<-r<-c|rr& A1 T || 0.715 (w)” 0.2893565|
|1ri'cra~'r:rm: RSl |
laa |1 |y b we | 0.015 (7% )| 0.0060704]
las 190 |t At | 0.013 (7w )| 0.005261]
las  |la [t At e || 0.137 (7w ) | 00554431
| Totall| 14.1869695

[®T. . RO/BBSR/11017/LA/97/201 6/3A3]
9 FHTET, Feaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 1st April, 2026

S.0. 1702(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
building (widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation.

of NH326 in the stretch of land for Widening & Strengthening of Existing 2 Lane to 2 Lane with Paved
Shoulder from Km. 68.600 to Km. 162.700 & Km. 178.400 to Km. 183.732 in the district of GAJAPATI in the state of
ODISHA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Tahasildar, Mohana in writing and
shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH326 in the stretch of land
from Km. 68.6 to Km. 109.66 (Mohana) in the district of GAJAPATI in the state of ODISHA.

|State: ODISHA

”District: GAJAPATI

SI. No. Survey/Plot Number Type of Land Nature of Land Area Area

(in Local Unit) (in Hectares)

L 2 [ T R 5 [ 6 |
|Taluk: Mohana |
|Village: Dhepa Naju |
|1 ”191 ||Private ”Agriculture || 0.132 (Acre )” 0.0534197|
|2 ”192 ||Private ”Agriculture || 0.06 (Acre )” 0.0242817|
|3 ”205 ”Private ”Agriculture ” 0.023 (Acre )” 0.009308|
|4 ”27 ”Private ”Agriculture ” 0.087 (Acre )” 0.0352084|
|5 ”54 ||Private ”Agriculture || 0.0477 (Acre )“ 0.0193039|
|6 “55 ”Private ”Agriculture ” 0.048 (Acre )“ 0.0194253|
7 [Iss |[Private || Agricutture I 0.0834 (Acre )| 0.0337515|
|8 ”56 ”Private ”Agriculture ” 0.055 (Acre )“ 0.0222582|
|9 “57 ||Private ”Agriculture || 0.04 (Acre )“ 0.0161878|
|Village: Rajama |
|10 ”14 ||Govem1nent ”Non Agriculture || 0.285 (Acre )” 0.1 153379|
|Village: Chapta panga |
|11 ”68 ||Private ”Agriculture || 0.076 (Acre )” 0.0307568|
|12 ”7 ||Government ”Agriculture || 0.062 (Acre )” 0.025091 1|
[E |l |[Private ||Agricutture I 0.111 (Acre )| 0.0449211]
|14 ”72 ”Govemment ”Non Agriculture ” 0.129 (Acre )” 0.0522056|
|15 “73 ||Govemment ”Agriculture || 0.05 (Acre )“ 0.0202347|
|Village: Kanteikoli |
|16 ”4 ”Govemment ”Non Agriculture ” 0.399 (Acre )“ 0.1614731 |
|17 ”6 ”Govemment ”Non Agriculture ” 0.036 (Acre )“ 0.014569|
|18 “88 ||Government ”Non Agriculture || 0.219 (Acre )“ 0.0886281|
|19 “89 ||Government ”Non Agriculture || 0.088 (Acre )“ 0.0356131|
|Village: Mohana |
|20 ” 1403/2459 ”Private ||Residential ” 0.012 (Acre )” 0.0048563|
|21 ”351 ||Private ||Agriculture || 0.02 (Acre )” 0.0080939|
|22 ”351/1222 ”Private ||Agricu1ture ” 0.005 (Acre )” 0.0020235|
|23 ”352/1223 ”Private ||Agricu1ture ” 0.007 (Acre )” 0.0028329|
|24 ”352/1 384 ”Private ||Non Agriculture ” 0.025 (Acre )” 0.0101 174|
|25 ”352/141 8 ||Private ||Agricu1ture || 0.02 (Acre )“ 0.0080939|
b6 3521418 |[Private || Agricutture I 0.02 (Acre )| 0.0080939)
|27 “352/1 420 ”Govemment ”Residential ” 0.0049 (Acre )“ 0.001983|
|28 “352/1488 ”Private ”Residential ” 0.012 (Acre )“ 0.0048563|
|29 ”352/1489 ”Private ”Agriculture ” 0.025 (Acre )“ 0.0101 174|
|30 ”352/1609 ”Pn’vate ”Residential ” 0.012 (Acre )” 0.0048563|
|31 ”352/1770 ”Pn’vate ”Residential ” 0.007 (Acre )” 0.0028329|
32 135271952 ||Private ||Residential I 0.005 (Acre )| 0.0020235|
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|33 ”352/2045 ||Private ”Agriculture || 0.005 (Acre )” 0.0020235|
4 |[352/2063 |[Private || Agriculture I 0.005 (Acre )| 0.0020233|
B |I3s3 ||Government |INon Agricutture || 0.04 (Acre )| 0.0161878|
36 |l354 ||Government |[Non Agricutture | 0314 (Acre )| 0.1270741]
37 |[355/1391 |[Private ||Agricutture I 0.03 (Acre )| 0.0121408|
38 |[355/1466 |[private ||Residential I 0.119 (Acre )| 0.0481586|
39 |[355/1659 |[private [[Non Agricuture || 0.007 (Acre )| 0.0028329|
|40 “355/1749 ||Private “Residential || 0.037 (Acre )“ 0.0149737|
|41 “356 ||G0vernment “Non Agriculture || 0.124 (Acre )“ 0.0501821|
|42 ”357 ||Private ”Agriculture || 0.01 (Acre )” 0.0040469|
|43 ”357/1463 ||Private ”Residential || 0.012 (Acre )” 0.0048563|
la4 |[357/1479 |[Private |IResidential I 0.01 (Acre )| 0.0040469)
las 3571535 |[Private || Agricutture I 0.01 (Acre )| 0.0040469)
l46 |[357/1539 |[Private || Agriculture I 0.007 (Acre )| 0.0028329)
l47 |[357/1540 |[Private || Agriculture I 0.007 (Acre )| 0.0028329)
las |I357/1676 |[Private |[Residentiat I 0.007 (Acre )| 00028329
lao 35711731 |[Private |[Residential I 0.007 (Acre )| 0.0028329)
lso |[357/1787 |[Private |[Residential I 0.015 (Acre )| 00060704
ls1 |[357/1792 |[Private |[Residential I 0.01 (Acre )| 0.0040469)
ls2 3571893 |[Private || Agriculture I 0.009 (Acre )| 0.0036423|
ls3 |[357/1980 |[Private |IResidential I 0.049 (Acre )| 0.01983|
|54 ”359 ||Governmem ”Non Agriculture || 0.009 (Acre )” 0.0036423|
|55 ”360 ||Governmem ”Non Agriculture || 0.007 (Acre )” 0.0028329|
|56 ”361 ||Governmem ”Non Agriculture || 0.03 (Acre )” 0.0121408|
|57 ”361 ||Governmem ”Non Agriculture || 0.002 (Acre )” 0.0008094|
lss |l362 |[Private || Agricutture I 0.009 (Acre )| 0.0036423]
lso |l36s ||Government |INon Agriculture || 0245 (Acre | 00991501 |
lo |367 ||Government |INon Agricutture || 0.006 (Acre )| 0.0024282|
lo1 |I368 |[Private || Agriculture I 0.298 (Acre )| 0.1205989)
|62 |I369 |[Private || Agricutture I 0.003 (Acre )| 0.0012141]
l63 |l370 ||Government |INon Agricutture || 0.076 (Acre )| 0.0307568|
|64 “371 ||G0vernment ”Non Agriculture || 0.133 (Acre )“ 0.0538244|
|65 ”372 ||G0vernment ”Non Agriculture || 0.044 (Acre )” 0.0178066|
|66 ”373 ||Private ||Agriculture || 0.027 (Acre )” 0.0109268|
|67 ”374 ||Private ||Agriculture || 0.247 (Acre )” 0.0999595|
los 742313 |[Private |[Agricutture I 0.001 (Acre )| 0.0004047]
leo 37412352 |[Private |[Agricutture I 0.002 (Acre )| 0.0008094]
70 |57 |[Private |[Agricutture I 0.057 (Acre )| 0.0230676]
71 577 ||Government [INon Agricutture || 0.138 (Acre )| 00558473
|Village: Gundima(KuturuBudhi) |
2 Ik ||Government |[Non Agriculture || 0481 (Acre )| 0.194658|
|73 ”13 ||Private ”Agriculture || 0.862 (Acre )” 0.3488466|
|74 ”14 ||Government ”Non Agriculture || 1.392 (Acre )” 0.5633347|
75 |B ||Government |INon Agriculture || 12,16 (Acre )| 4.921085)|
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|76 ”22 ||Government ”Non Agriculture || 0.294 (Acre )” 0.1 189802|
77 |l2s0 ||Government |[Non Agriculture || 1.776 (Acte )| 0.7187374]
78 |l2ss ||Government [INon Agricuture || 0579 (Acre )| 02343181
79 ||2s6 |[private ||Agricutture I 0.119 (Acre )| 0.0481586|
lso |57 |[private ||Agricutture I 1,084 (Acre )| 04386883
ls1 |l2ss ||Government [[Non Agricutture || 0271 (Acre | 0.1096722|
ls2 |l263 |[Private ||Agricutture I 0291 (Acre )| 0.1177661]
|83 “264 ||Private “Agriculture || 0.141 (Acre )“ 0.0570619|
|84 ”265 ||Private ”Agriculture || 0.133 (Acre )” 0.0538244|
|85 ”268 ||G0vernment ”Non Agriculture || 0.122 (Acre )” 0.0493727|
|86 ”269 ||G0vernment ”Non Agriculture || 0.159 (Acre )” 0.0643464|
|87 ”3 ||Govem1nent ”Non Agriculture || 0.1 (Acre )” 0.0404695|

|Village: Padagan |

lss |[i26 |[private ||Agricutture I 0083 (Acre )| 0.0335896]
lso [[127 |[Private |[Residentiat I 0.088 (Acre )| 00356131
loo ||128/480 |[private ||Agriculture I 0018 (Acre )| 0.0072845|
lo1 [l176 ||Government |INon Agriculture || 0.013 (Acre )| 0.005261]
lo2 ||187 |[private ||Agriculture I 0.007 (Acre )| 0.0028329|
lo3 |43 ||Government |[Non Agriculture || 0.17 (Acre | 0.0687981|
|94 “479 ||Private ”Residential || 0.066 (Acre )“ 0.0267098|

|Village: Sola guda |

|95 ” 113 ||Governmem ”Non Agriculture || 0.138 (Acre )” 0.0558478|
|96 ” 168 ||Governmem ”Non Agriculture || 0.214 (Acre )” 0.0866046|
|97 ” 169 ||Governmem ”Non Agriculture || 0.012 (Acre )” 0.0048563|
|98 ” 172 ||Governmem ”Non Agriculture || 0.371 (Acre )” 0.1501416|
|99 ” 175 ||Govemment ”Non Agriculture || 0.247 (Acre )” 0.0999595|
|100 ” 176 ||Govemment ”Non Agriculture || 0.093 (Acre )“ 0.0376366|
|101 ”231 ||Govemment ”Non Agriculture || 0.048 (Acre )“ 0.0194253|
|102 ”231 ||Govemment ”Non Agriculture || 0.276 (Acre )“ 0.11 16957|
|103 “232 ||Govemment ”Non Agriculture || 0.277 (Acre )“ 0.1 121004|

|Village: Birikot |

|104 “24 ||G0vernment ”Non Agriculture || 0.299 (Acre )“ 0. 1210036|
|105 ”3 ||G0vernment ”Non Agriculture || 0.43 (Acre )” 0.1740186|
|106 ”4 ||G0vernment ||Non Agriculture || 0.279 (Acre )” 0.1 129098|
|107 ”4/778 ||G0vernment ||Non Agriculture || 0.119 (Acre )” 0.0481586|
|108 ”4/8 ”Private ||Agriculture ” 0.04 (Acre )” 0.0161878|
|109 ”5 ||Private ||Agriculture || 0.23 (Acre )” 0.0930797|
|] 10 ”6 ”Govemment ||Non Agriculture ” 0.007 (Acre )” 0.0028329|
|] 11 ”638 ”Govemment ||Non Agriculture ” 0.102 (Acre )“ 0.0412788|
li12 |l6s ||Government |[Non Agriculture || 0242 (Acre | 0.0979361|
|] 13 “69 ”Govemment ”Non Agriculture ” 0.14 (Acre )” 0.0566572|
|1 14 ”69 ||Government ”Non Agriculture || 0.05 (Acre )” 0.0202347|
|1 15 ”7 ||Private ”Agriculture || 0.012 (Acre )” 0.0048563|

|1 16 ”78 ||Government ”Non Agriculture || 0.006 (Acre )” 0.0024282|
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|1 17 ”80 ||G0vernment ”Non Agriculture || 0.323 (Acre )” 0.1307163|
|18 |lso1 |[Private ||Agriculture I 0012 (Acre )| 0.0048563)|
|1 19 ”88/742 ”Private ”Agﬁculture || 0.027 (Acre )” 0.0109268|
120 [lo1 |[Private [|Agricutture I 0.13 (Acre | 0.0526103)|
121 |lo1/826 |[private ||Agricutture I 0.127 (Acre | 0.0513962]
|Village: Balibandha |
[122 |l443 |[private ||Agricutture I 0033 (Acre )| 0.0133549|
|123 “446 ||G0vernment “Non Agriculture || 0.326 (Acre )“ 0.1319304|
|124 “447 ||G0vernment “Non Agriculture || 0.265 (Acre )“ 0.107244|
|Village: Nalaghat |
|125 ”1 ||G0vernment ”Non Agriculture || 0.218 (Acre )” 0.0882234|
|126 ”402 ||Private ”Agriculture || 0.04 (Acre )” 0.0161878|
|127 ”403 ||Private ”Agriculture || 0.039 (Acre )” 0.0157831|
|128 ”405 ||Private ”Agriculture ” 0.07 (Acre )” 0.0283286|
|129 ”406 ”Private ”Agriculture ” 0.141 (Acre )” 0.0570619|
|130 “407 ”Private ”Agriculture ” 0.104 (Acre )“ 0.0420882|
|Village: Gunji panga |
131 |lo1 ||Government |[Non Agriculture || 0.078 (Acre )| 0.0315662|
|132 “95 ||Govemment ”Non Agriculture || 0.024 (Acre )“ 0.0097127|
|133 “97 ||Government ”Non Agriculture || 0.148 (Acre )“ 0.0598948|
|Village: Mandi Mera |
|134 ” 155 ||Government ”Non Agriculture || 0.004 (Acre )” 0.0016188|
|135 ” 156 ||Government ”Non Agriculture || 0.005 (Acre )” 0.0020235|
|136 ” 157 ||Government ”Non Agriculture || 0.526 (Acre )” 0.2128693|
|137 ” 158/201 ||Private ”Agriculture || 0.016 (Acre )” 0.0064751|
|Village: Ludungi |
|138 “ 136 ”Govemment ”Non Agriculture ” 0.447 (Acre )“ 0.1808984|
|139 “ 137 ||Govemment ”Non Agriculture || 0.036 (Acre )“ 0.014569|
140 [|144 ||Government |INon Agricutture || 0.031 (Acre )| 0.0125455|
141 ||145 ||Government |[Non Agriculture || 0.117 (Acre )| 00473493
142 ||146 ||Government |[Non Agriculture || 2474 (Acre | 1.001214]
|143 “ 151 ||G0vernment ”Non Agriculture || 0.715 (Acre )“ 0.2893565|
|Village: Gerenga |
|144 ”1 ||G0vernment ||Non Agriculture || 0.015 (Acre )” 0.0060704|
|145 ” 190 ||G0vernment ||Non Agriculture || 0.013 (Acre )” 0.005261|
|146 ”4 ||G0vernment ||Non Agriculture || 0.137 (Acre )” 0.0554431|
| Total“ 14.1869695|

[F. No. RO/BBSR/11017/LA/97/2016/3A3]

SAIKH AMINKHAN, Director
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